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(b) the details of scheme/programme and implementation thereof with regard to

modermisation of prisons in reference to part (a) above?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAT GANGARAM AHIR): (a) to (b) 'Prisons’ is a State subject under List
IT of the Seventh Schedule to the Constitution. Prison Administration is therefore the
responsibility of State Governments. A consolidated Memorandum was submitted by
the Ministry of Home Affairs to the Fourteenth Finance Commission, which included
the demands projected by States/UTs amounting to ¥ 13,962.60 crore for prison reforms
in the second phase of modemization of prisons. The 14th Finance Commission,
however observed that in view of improved outlay for States, there is appropriate fiscal
space to provide for additional expenditure needed for their requirements and did not
make any allocation in favour of Central Government for this purpose. As no funds
have been earmarked for the scheme, the second phase of Prison Modernisation

Scheme has not been launched.
Integrated control centre within the Ministry

2466. PROF. M V. RATEEV GOWDA: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether the Ministry is aiming to sat up a state-ol-the-art integrated control

centre within the Ministry;
{by 1if so, by when the project is likely to begin; and
{c) the advantages of such an integrated control system?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIIIJU): (a) to (¢) No. such proposal is under consideration in this
Ministry. This Ministry already has Integrated Emergency Operation Centre operational

on 24x7 basis at North Block, New Delhi to monitor natural and manmade disasters.
Discrimination in financial help

2467 SHRI KIRANMAY NANDA: Will the Minister of HOME AFFATRS be pleased

to state:

{a) the State-wise number of personnel who sacrificed their lives fighting against

anti-national acts like terrorism, etc.;

(b) the details of help being provided by Government to their families during

last two years;
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(c) whether it is a fact that there has been discrimination in providing financial
help to aggrieved families on account of sacrifice by personnel belonging to Military

or Para-military forces; and
(d) if so, the reasons for discrimination?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAT GANGARAM AHIR): (a) to (d) The information is being collected and
will be laid on the table of the House.

Prisoners killed in Tihar Jail

2468. SHRI KIRANMAY NANDA: Will the Minister of HOME AFFAIRS be pleased

to state:

(a) whether it is a fact that during last two vears, a number of prisoners have
been killed in Tihar Jail;

(b) if so, the reasons for internal security lapses in the Jail; and

(¢) whether Jail administration has any proposal to prohibit the use of metallic
spoon and forks inside the Jail which are being misused as weapons also?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAJ GANGARAM AHIR): (a) and (b) "Prisons” is a transferred subject
under entry 4 of List I of Seventh Schedule of the Constitution, under the legislative
competence of the Legislative Assembly of Delhi. The Director General (Prisons),
Prison Headquarters, Government of NCT of Delhi has informed that six prisoners have
been killed in the jail during the last two years. In all these cases, the victims were
assaulted by the co-inmates. The DG (Prisons) has informed that necessary steps
including strengthening of internal security management, weekly coordination meetings
and regular sensitization of prison staff for breaking the nexus of criminal groups are
taken up on a regular basis. Further, departmental action against the erring officials

found negligent on duty are also mnitiated.

(c) The DG (Prisons) has reported that no metallic spoons or forks are being
used in the Jail.

Criminals shot dead in police encounters

2469. SHRI AMAR SINGH: Will the Minister of HOME AFFAIRS be pleased to

state:

(a) the number of criminals shot dead by police in encounters during the last

three years;



